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'(b) If the answer to part (a) be in 
tile atIIrmati\-e, what action Govern· 
ment bas taken to speed up the work 
t4'» settle th'e claims within a reason· 
able time; and 

(c) if the answer to part (a) be in 
the tlegative, will Government state 
the maximum time that is required 
for the settlement of a pension claim 
by the Accountant General's Office? 

fte IIIIaister 01 state for FbwIee 
(1Uai 'naci): (a) to (c). It is not 
clear to whieb Accountant General's 
OftIce the hon. Member is relerrinll. 
1'IIere are over 25 Accounts Offices onG 
if any specific case is referred to Gov-
t!KJlDlent or the Comptroller and 
Auditor Gener&l of India, investiga-
dons could be made. Generally, it 
lias been found that the rules in the 
matter are not defective and the 
4elays are mostly due to omissions in 
the admimstrative offices. Difilcuities 
bve also been experienced owing to 
lack of relevant records in the case of 
persons .... ho formerly served in the 
territories now in Pakistan or in the 
former Indian States. The Comptroller 
and Auditor General has given special 
lIelp of all kinds to the State Govern-
ments with a view to removing these 
difIlcultif!S and a strict watch is kept 
by the Heads of Acc.:mnts Offices to 
avoid delays in so far as they can 
Ulemselves help it. Anticipatory pen-
sions are sanctioned wherever possible 
er necessar7 to reduce hardships. 

l'NDnl'l ImlTlTt7TE OF TECHNOLOGY 

576. Shrt N. B. Chowdhury: Will the 
Minister 01 Edueation be pleased to 
state: 

(a) which countries the foreign 
professors appointed in the Indian 
Institute of Technology. Kharagpur 
belong to; and 

(b) what are their terms of appoint-
ment' 

The IIIDlster or Edacatioa aDd 
.a~ural Resources and Selentlfl.c 
Bescarch (Maulana Azad): (a) Six 
foreign Professors are working on the 
teaching staff of the Institute. Three 
of them are employees of UNESCO 
and their services have been placed at 
the disposal ot the Institute under the 
Technical Assistance Programme. The 
other three have been appointed by 
Government. 

Three Professors belong to Germany, 
.,.e to Austria. one to Norway and one 
is 01 Poli.h origin but settled in U.K. 

(b) The terms, of appointment of 
the three Professors emplo.ed by the 
Government are: 

Duration: Contract for 3 yean. 
Pay Scale: Rs. 1,60o-1~1.800. 
..... llowances: (i) ExpatriatiOll allow· 

ance of Rs. 500 p.m. 
(ii) Dearness allowance: At the 

rates in force from time \0 
time. 

Provident Fund: Benefits of Con-
tributory Provident Fund. tJI'e 
Government's contribution 
being 6! per cent. of the PB7. 

Free passage: First Class C pasS&(lll 
by SO" for himself. ....ife and 
minor children for the journey 
to join appointment, as .... ell l1li 
for journey back on tenniDa-
tion of the contract. 

INDHN I';STlTUTE OF TECHNOLOGY 

577. Shrl N. B. Cho .... dhury: Will th~ 
Minister of Educatioa be pleased to 
State what ~re the different categories 
of employees in the Indian Institute of 
Technology. Kharagpur? 

The Minister or Educatin uti 
Natural Resources aDd Scientiftc 
Research (Maulaaa ADd): The em· 
ployees in the Indlan Institute of 
TechnOlogy, Kharagpur. beloIl& to u... 
following categories:-

(i) InstT"c~i9,,~I

(a) Director. 
Ib) Heads of Departments. 
(c) Profe"ors. 
(d) Assistant Professera. 
(e) Lecturers. 
(f) Instru('ton. 
(g) Research Assistants. 
(h) Technical Assistants. 

(ii) Adl}linisuativ~-

(a) Director. 
(b) Registrar. 
(c) Accounts OMcer. 

(iii) Library Staf!-
Librarian. 

(iv) Ministerial-
(a) Superintendent. 
(b) Accountant. 
(c) Auditor. 
(Il) Cashier. 
(e) Assistants. 
(1) U.D. Clerks. 
(g) L.D. Clerks 
(h) Stenographers. 
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(i) Horticultural AniftaDt. 
(j) Storekeepers. 

(v) Workshop Staff-

(a) J'oremen. 

(b) ~.:2chanics. 

(c) Draftsmen 
(d) Motor Driven. 

(vi) Class IV E.tabli8h....mt-

(a) Laboratory helpers. 

(b) Record Sorters. 
(c) Datt,ries. 
(d) Peons, Chowkldan etc. 

(vii) Daily Labour-

Skilled and un-sklJled labour· em-
ployed tor the purpose of 
carrying out specific jobs 
relatina to development or the 
site, and erection work In the 
workshops. 

ACQUISITIOK OF LAND IN DKLm STArE 

578. Shri Nans Das: Will the Minis-
ter of Defence be pleased to refer to 
the answer given to parts (b) and (c) 
or starred question No. 1761 on 15th 
July, 1952 and state: 

(a) the number of acres of land that 
will be disposed of; and 

(b) the number of acres out of the 
above land lying vacant in and around 
Delhi city and th.. location of such 
lands? 

The Minlster 01 DefeDee (811rt 
Gopaiaswaml): (a) Out of 1356'861 
acres, not in use by the Army, 980'241 
acres will be disposed ot. 
(b) (i) Be .... i Plai",,-

Karnal Road 980·241 .. 0 ...... 

(ii) King .... "y . 297·57 

(iii) AIipore ClLIIlpill8 
Oround-Karn .. 1 
Rand 86.82 

(iv) Old Rille RIUlII&-
East of H"loh,,· l~ ·21 
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The .Miaister of State for na-. 
(8hri Tyaai): (a) and (b). I am 
afraid it is not possible to furnish the 
in1ormation because the accounta ot 
revenue attributable to a particular 
area are not kept distinct from thOle 
for the rest of the country. 

(e) The total amount of assistance 
«iven by the Central Government te 
the Ciovemment of Hyderabad durinc 
1950-51 was about Rs. 370'41 lakhs 
eomprising-

(i) Grant-in-aid '" 
meet reven uo 
gap caused by 
federal finanei,,! 
in~&ration R •. 116.71 Wdl& 

(ii) Contribution 
paid towards 
pre-iDtegra~ion 
civil pensioll3· Re. '·70 IBkha 

(iii) Loan for Tung-
bhadr .. projed' R •. 100.00 lakha 

(tv) Loan for O. M. F. 
Sch~me. . RB. 50 ·VO lakh .. 

TOTll . Re. 370·411akha 




